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DEVAS-ANTRIX 2005 DEAL

US court allows
Devas investors

to seize $87,000
from Intelsat

The Mauritius
investors in Devas
Multimedia are
attempting to
seize the assets
linked to Antrix

EXPRESS NEWS SERVICE
Bengaluru, August 19

A US COURT has allowed for-
eign investors in start-up firm
Devas Multimedia to seize
$87,457 from the bankrupt US
satellite firm Intelsat as part of
efforts to recover a compensa-
tion of over $1.2 billion from
Antrix, the commercial arm of
the Indian Space Research
Organisation, for the cancella-
tion of a 2005 satellite deal.
Three  Mauritius-based
investors in Devas Multimedia
have been attempting to seize
funds at Intelsat that has out-
standing dues payable toAntrix
through proceedings in the US
federal court forthe Eastern dis-
trict of Virginia Intelsat Service
and Equipment,a US company.
Underthebankruptcy proceed-
ings in the Eastern District of
Virginia, Intelsat owes the Isro
commercialarm $146,457 and
$87,457istheamountthatthe
firm has shown as being avail-
able for seizure by the foreign
investorsin Devas Multimedia.
The Mauritius investors in
Devas Multimedia — Devas
Employees Mauritius, Telecom
Devas Mauritiusand CC/Devas
Mauritius — are attempting to
seize theassetslinked to Antrix
in the US to enforce a $1.2-bil-

2o

B Devas Multimedia's
seizure from Intelsat
is part of its efforts to
recover $1.2 billion
from Antrix

W Intelsat owes the
Isro commercial arm
$146 457

lion compensation award
made in favour of Devas Multi-
media by an International
Chamber of Commerce (ICC)
on September 14, 2015 for
cancellation of a 2005 satellite
dealbyIndiain 2011.

The ICC order was con-
firmed by the US court for the
western district of Washington
in October 2020.

In a recent order, the US
court for the eastern district of
Virginiarejecteda pleabyIntel-
sat to stay the efforts by Devas
Multimedia investors to seize
its assets to recover dues of
Antrix. The court subsequently
onJuly 29 asked Intelsat to han-
dover a cheque for $87,457 to
Devas Multimedia America, the
USarm of Devas.

Under the failed 2005
Antrix-Devas deal, the Isroarm
was supposed tolease two com-
munication satellites for 12
yearsatacostof1.67billionto
Devas Multimedia.

Sony India sees over 20%

Akasa takes new flight on Bengaluru-Mumbai route

FE BUREAU
New Delhi, August 19

AKASA AIR ON Friday com-
menced commercial opera-
tions on its third route, Ben-
galuru-Mumbai. The low-cost
carrier had taken to the skies
on August 7 with its maiden
flight on the Mumbai-Ahmed-
abad route, while the Ben-
galuru-Kochiroute got its first
flight on August 12.

The airline will initially
offer flights in each direction
on the Bengaluru-Mumbai
route twice every day. It will
start one additional daily
flight on this route on August

30 and another on September
19.

Akasa Air has also added a
newroute between Bengaluru
and Chennai,which will begin
on September 10. As of now,
the airline has announced six
routes between five cities --
Mumbai, Ahmedabad, Kochi,
Bengaluru and Chennai.

"We have achieved yet
another milestone today with
the launch of commercial
flights on the
Bengaluru—Mumbai route.We
believe that strong intercon-
nectivity between these cities
is imperative as a catalyst for
the rapid progression of our
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country's industrial and tech-

nological prowess," said
Praveen lIyer, co-founder and
CCO, AkasaAir.

"We are excited to offer
connectivity between the two
major aviation hubs that rank
among the top three busiest
airports across the country.
Chennai is the fourth city we
are connecting with Ben-
galuru, as we constantly aug-
ment this important sector.
From September 10, we will
offer double-daily flights in
each direction on this new
route,' he added.

Akasa Air received the air
operator certificate from the

® GAURI SHANKAR NAGABHUSHANAM, CEO, (INDIA BUSINESS PARKS), CAPITALAND INVESTMENT

Directorate General of Civil
Aviation (DGCA) on July 7.
The airline now has three
Boeing 737 Max aircraftinits
fleet. It received the first air-
craft on June 21, the second
on July 26 and the third on
August 16.

The low-cost carrier has
plans to expand its fleet by
adding one new aircraft every
twoweeks,with afocus on con-
necting metro cities to tier-2
and tier-3 cities. By the end of
FY23, the airline will have a
fleet of 18 aircraftand overthe
next four years, 54 additional
aircraft will be added, taking
the fleet size to 72.

‘We are keen to double our portfolio in next 3-4 years’

CapitaLand Investment has been
diversifyingits business portfolio,
investing ¥10,000 crore across
data centres, office spaces and
logistics parks in India.Addition-
ally, Ascendas India Trust has
invested I7,300 crore in office
spaces. Gauri Shankar Nagab-
hushanam, CEO, (India business
parks), CapitaLand Investment,
tells Shubhra Tandon the com-
panyislookingtodoubleits assets
under management and the size
of its portfolio in the country
acrossverticalsby 2026. Excerpts.

Whatisthebusinessoverview-
like for CapitaLand in India
rightnow?

As of today, in terms of our
India portfolio we have 3.7-3.8
billion Singapore dollars; square
foot termswill be 21-22 million
square feet in business parks, 5-
6 million square feet in ware-
housing and logistics industrial
parks, and we are just about
startingwith earlystepsinto
the data centre business.

What are the plans on
expanding this portfolio?

We are keen to double
our portfolio size in the
nextthreetofouryears.On

the assets under management
(AUM),weareaiming for 7-8 bil-
lion expansionin Singaporedol-
lars, and this will equally reflect
on the square footage as well.
From about 22 million sq ft in
business parks we should be
closer to 40 million sq ft,and on
the logistics side also we should
beabletoreach 15-16 millionsq
ftofbuildandlease space.Onthe
data centres also we should be
starting on the Mumbai, Ben-

galuru & Hyderabad chaptersin
that portfolio,Chennaifollowing
soon after.

What is your strategy for these
expansions?

We currently have an active
pipeline of assets underdevelop-
ment, so as we speak we have 8
million sq.ft.of developmenton
the business park side,and
alreadyhaveland tokeep
continuing to grow that
business. On the ware-
housing side, we have
close to 550-600 acres of
land. About one-third is
roughly developed, and the
remaining will be developed
over the next three years, which
will contribute another 8-9 mil-
lion sq ft. We will also be acquir-
ingassetsin themarketforinor-
ganicgrowth in termsof forward
purchase through the AI Trust
(Ascendas India Trust)
platform, and some
private equity funds
that we will be set-

course of next cou-
ple of years.
Between organic
and  inorganic
growth,we should

Advertisement under Regulation 18(12) in terms of Securities and Exchange Board of India (Substantial
Acquisition of Shares and Takeovers) Regulations, 2011, as amended

ting up over the

meet thosetimelinesand square
footage,and AUMsoverthenext
threeyears.

Whatistheplanfordatacentre
expansion?

If you look at the business,
the space take-up is small
because each data centre would

be 250,000-350,000sq.t,soin
terms of square footage it
is small, but in terms of
capex it will be large. So
each project on its own
would be anywhere
around $300-$400 mil-
lioninvalue.Sofoursitesput
togetherwill be $2 billion, but it
is going to get consumed over a
period of time. So, I would say
that $1 billion in terms of AUM
over three-four years would be
coming from data centres and
the other $3 billion as $0.5 bil-
lion fromlogistics,industrialand
warehousing,and $2-2.5 billion
from business parks.

Are you forging joint ventures

I would say that $1 bn in
terms of AUM over the next
three-four years would be
coming from data centres
and the other $3 billion as
$0.5 bn from logistics,
industrial & warehousing,
and $2-2.5 bn from
business parks

for this?

Wehaveamixof portfolio.We
currently have our own land
parcels,thenin ourexistingbusi-
ness parks we have space which
we continue to develop.In our
Bengalurubusiness parkwehave
3 million square feet, which is
currently under way. Similarly a
couple of million square feet will
be developed in our Hyderabad
park, a couple of million, if not
more,in our Gurugram parkand
1.3-1.4 million square feet more
is under development in our
Punepark.Also,weareinforward

purchase agreements where we
agree on a certain economics
with our land owners/ develop-
ersthatyoubuild thesebuildings
to our specifications and subject
tothem gettingleased overacer-
tain period of time, we will
acquire them fora certainvalue.

What will be the geographical
expansion mix like with these
plans?

We will be expanding busi-
ness parks in the cities that we
are present in — Chennai, Ben-
galuru, Hyderabad, Pune, Mum-
baiand Gurugram —becausewe
continue to believe that a lot of
expansion will happen in these
metroand tier-1 cities.Addition-
ally, we would look at largely
acquiring properties in tier-2
cities. Expansion of logistics will
alsobeinthesecities,butinaddi-
tion we will also look at Kolkata
and tier-2 cities like Jaipur, Luc-
know, Ludhiana. Data centres
will be in Mumbai, Hyderabad,
Bengaluru and Chennai.
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growth in next few years

PRESS TRUST OF INDIA
New Delhi, August 19

SICAGEN INDIA LIMITED

is encouraged by the momen-
tum built in the first quarter,
according to Gyanendra Singh,

head - audio market-
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the sharehociders, whose names appear in the register of members a3 at the closing
howrs of busingss on Friday, August 19, 20272 and whose e-mail addresses are
availableregistered with the Companyidepository paricipants. Shareholders holding
shares in demalerialized mode are requested fo registerupdate their e-mail
addresses, mobile numbers and Bank details with their relevant depositories theough
their depository participants. Shareholders holding shares i physical mode
are requested to fumish their email addreszes and mobite numbers o the
Company's Registrar and Share Transfar Agent, KFin Technologies Limitad,
Telephone! 1800 308 4001, E-mail: einward.ris@kfintech.com, Website:
https:iiris kfintech.com/clientservices/mobileragimobileemailreg.aspx.

3. The Naotice of the AGM and the Annual Repor will also be available on the Company's
website- www.cleducate.com, websites of sfock exchanges- BSE Limited
(www.bseindia.com) and Mational Stock Exchange of India Limited
(www nseindia.com), and on the website of National Securities Depository
Limited- the agency appointed by tha Company for providing e-voting facility
(www.avoting.nsdl.com).

4. Members will have an appartunity to cast their vates slectronically on the businesses
a5 setoutin the Notice of AGM through e-voting. Members wil be provided with a faclity to
attend the AGM through VCIOAWM, The manner of voling remolely for sharehokders
holding shares indermalenalzed mose, physical mose and for sharehalders who have
nol registered their email addresses will be provided in the Notice of the AGM. The
details will slso be made available on the Company's website: www.cleducate.com,

5. The Motice of 28th AGM along with the Annual Report 20021-22 will be sent 1o the
Members in accordance with the applicable Laws on thesremial addresses shortly
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= The promoter and the promoter group 15 aching as a deemed PAC along with the Acquirer,

Note: After complefion of the Open Offer, the Acguirer afongwith Deemed PAC will hold 45.66% of the Tofal Paid up capital of

the Targel Company. However, the deemed PAC shall nol participale in the Open Offer

&) The Acquirer accept full responsibility for the information confained in this Post Offer Advertisement and also for the
obdigations under SEBI (Substantial Acquisitton of Shares and Takeovers), 2011,

9) A copy of this Post Offer Advertisement will be available on the websites of SEBI, BSE Limited and the registered office of
the Target Company.

The capitalized terms used but not defined in this advertisernent shall have the same meanings assigned to such terms in the

Public Announcement and/or Detailed Public Staterment and/or Letter of offer.

Issued by the Manager fo the Offer on behalf of the Acquirer:

SAFFRON CAPITAL ADVISORS PRIVATE LIMITED
SA FF R D N Corpovate Identifcaltion Nomber: U671 20MH2007FTC 166771

== » & » energising ideas  §05, Sixth Floor, Cenire Point, J.B. Nagar. Andheri (East), Mumbai - 400 059; Maharashira, India

Tel. No.: +91 22 49730394 | Fax No.: NA

Email id: openoffersi@safironadvisorcom | Website: www. saffronadvisor.com

Investor Grievance: investorgrievancei@saffronadvisor.com

SEBI Registration Number: INMOODD1 1271

Validity: Permanent

Contact Person: Gaurav Khandelwal' Elfon D'souza

Suit Valued Rs. 9,13,000/
Wheareas You The Defendant Mo 1 To 8, 10 To 20, And 23 Te 25, 27 To 31,33 To 52, 54 Tob9, 62 To 81 Are Hershy Informed You That The Summons
Issued Against You By This Court Theaugh Bailiif And Through Varsous Mode OF Seevice, It Has Retwmned Unserved Subsequently. And As Your
Current Whareabouts Are Unknawn, Hance In The Consequance Plantiff Adwocate Has Given Apphcation Vida Exh 71 & 74 And Cowrt Ordered On
It, Therefor This Summons |5 Pulllished,
The Plaintiff Therefor Prays As Under:
ia] Declare That Plaintiff Is Bonafide, Rightful And Genuine Purchaser/holder of Share Certificates As Mentioned In Schedule
Annexed Herewith, Further Defendant No. 82 And 93 May Please Be Directed To Transfer The Aforesaid Shares In The Name Of
Plaintiff From The Name 0f Defendant Blo. 1 To 91.
i) The Defendant Mo, 92 To 83 May Be Restrained Permanently From Transferring, The Suit Shares, Bonus Shares And The Accrued
Diwidend And Other Legitimate Banatits Togethar With The Equity Shares As Describad In The Schedule.
Therefore, You The Defendant Defendant No. 1 To 8, 10 To 20, And 23 To 25, 27 To 31,33 To 52, 54 Tob9, 62 To 91 Ara Haraly Summoned
To Appaar In This Court In Person Or By A& Pleader Duly Instructed, And Able To Answer A Matenal Question - RBelating To The Surt, Or Who Shall
Be Accompanied By Some Person Able To Answer AN Such Question On The Day OF D3/08G2022 & 1-00 0" Clock In The Meon To Answer The
ISSUED BY MANAGER TO THE OFFER ON BEHALF OF THE ACQUIRER Clairn, Angﬁ.s The Ea',- Fixed For You Appearance |3 Appeinted For The Final Disposal OF Thea Swit, You Must Be Prepared To Produce On That Day
All Tha Witnessas Upon Whaose Evidence And All Tha Documents Lipan Which You Intend Ta Rely In Suppert Of Your Defense.

| ACQUIRER | _ | : .
Renistered Office Address: No.B8, SPIC House, Mount Road, Guindy, Ghennai, Tamil Nadu, 600032, Take Notice That, In Default OF Your Appearance On The Day Before Mentioned The Suit Will Be He_afdlﬂ.ud [Ieturmlnudln‘fuurﬁl:_mmna

For CL Educate Limited Contact Person: E.N Rangaswami (Director) Given wunder my hand and seal of this Court On this17th day August of 2022 ; \ . §
Sdi- o B P [ . :
L [ ~ (AP Jashil
Gautam Puri 5d/- i g PJashi
hERe: S b Vice Chairman & Managing Director | | Place: Chennal ity Zﬁ:@?ﬂr SE P City Ciok & Seamees Ca
Date: August 13, 2022 DIN: 00033548 | | Date: August 19, 2022 Assistant Reneh clark Grada Bhadra, Ahmedabad
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